IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI

COURT-III
Item No.-131

765/252/ND/2019
IN THE MATTER OF:
Vasu Crop Science Pvt.Ltd.& Others ....APPELLANT
Vs. ‘
ROC. Delhi & Haryana ....RESPONDENT
SECTION
Sec-252 _ Order delivered on 20.01.2021
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e to paucity of time, the matter is aifcarned ¢ 23.2.2021 as per the directions of
Tion’ble BMembaers.
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